Internaticrnal Mobile Equipment |dentify (IME) number or with all Zerces IMEI, with immediate effect,
vide Naotification Number 112 (RE-2008)/ 2004-2009, dated 14th June 2009 lssued by Department of
Commerce, Ministry of Commerce and Industry. Further, Department of Telecom hag issued
directions to &l Cellular Mabile Telephone Service (CMTS) Unified Access Service (UAS) Licensees
to make provision of Equipment Identification Register (EIR) in their network so that calls without

IME! or that with all zeroes are not processed and rejected after 30th June 2009,
Landline Tslsphones

£882. SHRI GIREESH KUMAR SANGHI: Wil the Minister of COMMUNICATIONS AND
NFORMATION TECHNOL OGY be pleased to state:

(a) by when the Governmert plans to cover all the villages in the country by landine

telephones; and

(b) whether Government would encourage private telephone operatars to put up landines in
different parts of the country with a condition that they must cover rural and remaote areas including

barder areas?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI GURUDAS KAMAT): (&) Government has planned to provide Village Public
Telephaones (WPTs) in all the uncavered villages in the country, as per Census 2001, by February,
2011. These VPTs may either be on landline or Wireless in Local Loop (WLL) or Global System far
Mobile Communications (GSM) etc.

(b) As per present palicy of Unified Access Service Licences (UASL), there is no rall out
cbligation for Private Basic Service Operators (PBSCs) to provide telephones in rural areas.
However, USO Fund ig being extensively deployed for providing subsidy support to increase the
penetration of telecom for provision of telecom facilities in rural areas. Apart from Bharat Sanchar
Nigam Limited (BSNL), PESCs are also participating in various schemes for provision of telecom

facilities ia rural areas under subsidy support of USOF through bidding process.
Software Aayusoft

TER0.8HRI RAGHUNANDAN  SHARMA: Wil the Minister of COMMUNICATIONS AND
NFORMATION TECHNOL OGY be pleased to state:

(a) whether Government has made investment In the software "Aayusoft” developed by

Centre for Development of Advanced Computing (CDAG), Pune;
(t) iftheanswer tothe "a" above iz a 'yes' the amount invested therein;
(o) total amount spent by CDAC on the development of "Aayusoft'; and

(d) whether it would not be appropriate that Gavernment provide the entire amount spent on
development of 'Aayusoft’ to COAGC as grant, and make "Aayusoft” available to common people far

free on the internet 7

T Crginal notice of the question was recaived in Hindi.
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